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considered. The officer should be
holding the post in a substantive capacity and
should ordinarily not have attained the age of
52 years. The number of officers proposed for
consideration by the Selection Committee
shall not exceed 5 times the number of
vacancies to be filled in during the following
year.

(¢) No. Sir.

(d) Does not arise.

Development of the Ariankuppam Fort
Project

1065. SHRI V. P. MUNUSAMY: Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state:

(@) whether any survey for the
construction of the Ariankuppam Port Project
in Pondicherry has been taken up; if so. what
progress has so far been made in this regard,;

(b) by when the work on the project is
likely to start and by when it is likely to be
completed; and

(c) whether it is a fact that with the deity
in the implementation of the pro-ject” serveral
craft are lost in the bad weather and the
development of traffic in the Pondicherry port
is hampered?

THE MINISTER OF STATE IN CHARGE
OF THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI CHAND RAM): (a)
and (b) Government of Pondicherry prepared
a project report for the development of port
facilities at Ariankuppam and sent it to this
Ministry. The project report mainly provides
for berthing facilities for the boats,
commercial operation of the port and fisheries
complex. After examination, this Ministry has
informed the Government of Pondicherry that
there is no justification—

(i) for construction
wall etc.;

of additional quay

(ii) for catering to the fish trawlers of 2.5
metres draught; and
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(iii) dredging of the river mouth to more
than 2 metres below datum.

(c) According, to the information availble,
some vessels were either damaged or lost
during the period 1974 to 1978, Provision of
port facilities, development of traffic etc. de-
pend on the viability of the project.

Diversion of ships from the Pondicherry
port

1066. SHRI V. P. MUNUSAMY: Wil the
Minister of SHIPPING AND TRANSPORT
be pleased to state:

(@) what is the average waiting time of a
ship with  cargo in the Madras port and the
Bombay port during the . past three years;

(b) whether it is a fact that the time taken
in unloading of a ship in the Pondicherry port
is considerably less than that taken in
unloading a ship in the Madras port and that
the potential of Pondicherry port has not been
fully utilised,;

(c) how many times ships were nominated
to Pondicherry port during the past two years
and how many .f these were cancelled at the
last minute; and

(d) what are the reasons for diverting a
cargo ship from Pondicherry port five days
after its arrival in January, 1978?

THE MINISTER OF STATE IN CHARGE
OF THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI CHAND RAM). (a)
Average waiting time of a ship with cargo in
Madras and Bombay during the past 3 years
ranges from 0.99 days in 1976 to 3.24 days in
1978 for Madras and 1.79 days in 1975-76,
0.54 days in 1976-77 and 4.02 days in 1977-
78 for Bombay.

(b) On the basis of information available,
it may not be correct to say that the unloading
time is con-
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siderably less at Pondicherry than at Madras.
The potential oi Pondicherry port is being
utilised to the extent possible consistent with
the requirements of the users and the facilities
available at Pondicherry.

(c) Four times vessels were nominated to
Pondicherry port during the last two years and
were diverted to other ports.

(d) According, to information available,
MV TRENEXILAS' was diverted after
waiting at Pondicheery port for about 6 days
because the Food Corporation of India was
unable to make arrangements to unload the
cargo.

Decentralisation of industries

1067. SHRIMATI MAIMOONA SUL-
TAN:

SHRI SAT PAUL MITTAL:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether 'Government have lately been
considering a new  approach to
decentralisation ~ of  industries  through
ancillaries 'pyramiding' themselves into full
industrial units; and

(b) if so, what steps Government have
taken in this direction?

THE MINISTER OF INDUSTRY
(SHRi GEORGE FERNANDES): (a)
A suggestion has bee, made that

apart from the traditional pattern of ancillary
industries, the concept of a cluster of small
scale units manufacturing different components
and pyramiding into a central unit for
assembling, finishing and marketing the
finished product should also be examined. This
could be useful to . promote decentralisation of
industry both in terms of location and entre-
preneural base.

(b) This new concept has been
thrown up for discussion and consi-
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deration only very recently at the
second National Workshop on  Ancil
laries Development held on 17th
November, 1978 and is being fully
examined.
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(¢[Malfunctioning of the N.T.C.

1068. SHRI KALRAJ MISHRA: Will the
Minister of INDUSTRY be pleased to state:

(a) whether it is , fact that the atten
tion of the General Managers of the
National Textile Corporation was
drawn at their first conference held in
Bangalore on the 19th October, 1978,
to the deficiencies in the functioning
of the Corporation;

(b) what are the names of the units of the
corporation which ore running at a 1°%; *'d

(c) what remedial steps Government
propose to take to bring about an im-
provement in the functioning of the units
under the Corporation?

ish translation.



